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15 The Deputy Registrar 74
High Court of Madhya Pradesh
JABALPUR (M.P.)

25/11/2008

The Deputy Registrar
High Court of Madhya Pradesh
Bench at Gwalior,

: ,{”’ GWALIOR (M.P.)
2, The Deputy Registrar 4 The Deputy Registrar

High Court of Madhya Pradesh
Bench al Indore,
INDORE (M.P.)

5. The Officer (In-Clarge) F.
FICCI,
Federation House, Tansen Marg,
NEW DELHI.

7. THE Officer {In-Charge) B.
Chamber of Commerce,
Indo American Chamber of Commerce &
Industries,
1-C, Vulean Insurance Building, Veer
Nariman Road, Churchgate,
MUMBAT- 3

2 The Secretary 10.

M.P. Chamber of Commerce & Industry
Chamber Bhawan, S.0.M. Road,
GWALIOR (M.i%.)
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Ay 5ir,

AN

ide publicity.

Encl; Afa.

High Court of Chhattisgarh
BILASPUR (CHHG.)

The Secreiary
Ministry of Corporate Affairs,
Shastri Bhawan,

NEW DELHI,

The Officer (In-Charge)
ASSOCHAM,

1478, Gautam Nagar,
Gulmohar Enclave,

NEW DELHI

The Secretary

e-Procurement Technologies Pvt. Ltd.
A-608, Wall Street-2, Opp. Orient Club
Nr.Gujarat College, Elis Bridge, Ahmedabad

Sub:  In the matter of M/s. Hukumchand Mills Lid. (In-Liguidation).

o o 3 . c
N I am to invite your kind attention on the subject noted above and to forward a copy of the Sale
[f)%'Nutice of M/s. Hukumchand Mills Ltd. (In-Liquidation) for uploading/insertion in the website for

You are, therefore, requested to do the needful immediately.

Yours faithfully,
7
{P.K. BATTA)
CFFICIAL LIOUIDATOR






